04/404/87

Coram : Hon'ble Mr, P.H. Trivedi

Vice Chairman

Hon'ble Mr. P.M. Joshi ¢ Judicial Member

9.9.1987

Mrs.Sudha Gangwar learned advocate for the
applicant appears and requests for some time,
Allowed. The case is adhjourned to 22nd September,

for admission.
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(PeHeTrivedi)
Vice Chairman
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(P.Medbshi)
Judiciall Member
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Coram Hon'ble Mr. PeHe. Trivedi Vice Chairman

Hon'ble Mr. Pe.Me JOshi Judicial Member

22.9.1987

Heard learned advocate Mrs. Sudha Gangwar
for the applicant. She wants some more time. Allowed.

Adjourned to 29th September, 1987 for admission.
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(P .H.'I‘rivedi)
Vice Chairman

(PeMJUbshi)
Judici7& Member
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Coram : Hon'ble Mre. PeHe Trivedi Vice Chairman

Hon'ble Mre Pele Joshi Judicial Member

29.9,1987

Neither applicant nor his advocate appears. Learned

advocate for the applicant has not satisfied the bar

of limitation for which regson the application cannot be
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(P.HeTrivedi)
Vice Chairman
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(PeMeJoOS
Judicial Mek

admitted. Dismissed.



